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to go home and have something. Had no
our Prime Minister invited Mr. Bhutto he
would have gone to his door. The] are a
very ungrateful people. Mr. Bhuttc is very
ungrateful. By bringing him tc Simla
conference, she did a good thing she saved
him from the prospective below of Tikka
Khan who wants to finish him

Now, they are again harping on the
93,000 prisoners-of-war without realising
that our beloved four lakh Bengalees whe
are there, are rotting. Sir, even a man whe
does not know arithmetic will say that foui
lakhs is indeed more than 93,000. So, Sir, I
would like to tell the Government, that I
have faith in the wisdom and foresight of
my friend our foreign minister He spoke
with Mr. Bhutto for hours when Pandit
Nehru was our Prime Minister and it
produced nothing because he did nol want
to produce anything. I must say very
frankly—no foreign minister can be
compared to our Foreign Minister in
capacity. If he wants to produce, he can; if
he does not want, then it is zero.

SHRI BHUPESH GUPTA: It is nol
disputed that if the Foreign Minister wants
to produced, he can produce. But what we
are asking is whether he will be able to
produce anything with the Americans; that
is all.

SHRI

PRASAD
SINHA: So, Sir, by advising Sardar Swaran
Singh we are carrying coal to New Castle.
He is a well-informed person. He will go to
the lane of Mr. Sisco, but he will be careful
about giving any advantages to him.

SARDAR SWARAN SINGH: Sir, I
would say that I greatly respect the emotion
of the hon. friend who, besides being an old
freedom fighter, is also a personal friend of
mine. But I would like to assure him that
just as he is growing old in years, I am also
growing old in years and we have passed
that age when our hearts could easily move
in any particular direction. Our hearts do not
melt easily now. And I would like to end my
reciting a couplet, as he did.

AWADHESHWAR
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MR. DEPUTY CHAIRMAN: The House
stands adjourned till 2 P.M.

The House then adjourned for lunch at si?:
minutes past one of the clock.

The House reassembled after lunch at two
of the clock, MR. DEPUTY CHAIRMAN in
the Chair.

THE BUDGET (GENERAL)—1973-74—
contd.

SHRI K. CHANDRASEKHARAN
(Kerala): Mr. Deputy Chairman, Sir, this is a
Budget of stalemate. The country has been in a
rut for some years, and the promise contained
in these Budget proposals is one of further
deterioration to the general economy of this
country. Sir, I touch upon only two aspects of
what has happened in the immediate years
past. We anticipated a growth rate of 5 per
cent and we have come to 1.5 per cent. We an-
ticipated an industrial growth rate of 12 per
cent and we came to 7 per cent. The estimates
were rather very modest and even these
modest targets could not be fulfilled. Going
through the Finance Minister's Speech the
indications clearly are that in the coming year
there will be a fall in industrial production and
an increase in the prices of consumer goods.
Consequently one has only to take the conclu-
sions that there will be increase in un-
employment for both the educated and un-
educated classes. Sir, a self relient indus-
trialisation process is the sole panacea for our
economic ills. Yet the Economic Survey that
usually precedes the budget giving indications
of the economy in the coming years states in
paragraph 274, pages 84-85, as follows:

There is some uncertainty about the
likely trend of industrial production in
1973-74.
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Then it details those uncertainties and
concludes:

Thus, with proper management of
demand, adequate availability of critical
inputs and the right psychological
atmosphere in which entrepreneurs can
plan future industrial activity with a
reasonable degree of confidence, the
economy is capable of attaining a growth
rate of 7-8 per cent industrial production in
1973-74.

Sir, what does it mean? According to me,
this clearly means that our economic
progress, particularly in the coming year, will
depend inter alia on creating a climate of
confident investment in the country by the
private entrepreneurs. And what does it mean
further? It means that the thesis of J.R.D. Tata
stands accepted in this paragraph, namely,
there should be joint sectors and funds should
be advanced by public financial institutions to
the private sector which will be, by and large,
controlling this joint sector. Today the
conclusion reached by the Finance Minister
on the aspect of industrial progress in this
country for the coming year will make J.R.D.
Tata the happiest man in the country; Sir, this
is a question raisins; budget so far as
industrialisation—the key solution for our
economic ills—is concerned and the price
that the hon. Finance Minister has asked the
country to pay for Ihe panacea of its
economic ills is to induce the private sector to
try build up a just society.

Sir, we have had enough of the mixed
economy and from the mixed economy we
are now clearly going into joint sector— joint
sector which will be controlled by the private
sector in this country and which will be
financed by the public financial institutions
in the country.

The budget proposals do not contain any
incentive or clear proposals for raising the per
capita income of this country. After the
second world war, from out of the ashes of
the Second world war, Japan and Germany
came forth and they attained a
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phenomenal growth so far as their economy is
concerned. With a very strong balance of
payments reserve twenty-five years back,
with vast natural resources, with grants worth
Rs. 2,388 crores received from the World
Bank so far, with all these, Sir, in the matter
of average per capita income, amongst the
nations of the world India's place is 102! This
indeed is a very shameful thing. In the United
States while the per capita income is Rs.
35,700, in Japan—Rs. 14,000 and in China—
with a more distributive economy— Rs.
1,200, we have attained only the level of Rs.
825 and even with this Rs. 825. Sir, 60 per
cent of the population, according to the
Governmental statistics, earns less than 50
paise per day per head. What jubiliation can
we have, Sir, so far as the industrialisation of
this country is concerned, so far as the
economy of this country is concerned? And,
Sir, where is the social justice that the
honourable Finance Minister has indicated in
the concluding paragraph of the Budget
speech? Sir, even with regard to the figures,
we are proceeding on a very deceptive basis.
The averages struck are all deceptive. The
"Approach to the Fifth Plan" document gives
the projected income of the second lowest
decile as Rs. 15 and it again states that in
1980-81, when measured at 1960-61 prices,
the income of the second lowest decile per
year would be Rs. 180! Then, Sir, what is the
condition of the last decile? The national
average of income has really been
deteriorating monetarily every year as years
go by. Disparities are increasing and there is
lower consumption every year by the poorer
sections of the population and there is greater
consumption of goods by the richer sections.

Sir, the budget estimates are themselves
unrealistic. For example, it has often been
stated and it is now repeatedly stated that in a
growing economy we have got to resort to
deficit financing and the deficit financing is
only of the order of Rs. 85 crores so far as the
Budget is concerned. Sir, keeping in mind the
extent of the deficit financing during the last
two years, one might say that the deficit
financing of
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Rs. 85 crores is the lowest. May I ask, Sir: Is
it realistic? Does it take into account the
Third Pay Commission Report that is being
awaited and which would naturally have to
be implemented either from the beginning of
the next financial year or even
retrospectively earlier? I can reasonably
estimate, Sir, if the Pay Commission's Report
and its impact are taken into account, one
might land himself, insofar as the Budget
figures are concerned, in deficit financing of
the usual order of Rs. 250 to Rs. 300 crores.
I, therefore, submit, Sir, that the figure of Rs.
85 crores, stated as the amount of deficit
financing, is absolutely unrealistic.

Sir, in the matter of food production and
food imports, there was an attempt parti-
cularly during the last two years to show that
they have tided over the difficulties, tlie
green revolution has permanently come and
no more would this country go in for food
imports. But what happened? During the last
year, that is, the year before the current year,
according to our estimates we produced 1.7
per cent less. There is a further decline of 2
per cent in agricultural production this year.
In 1969 we imported only half-a-million
tonnes of food worth Rs. 55 crores. Yet, what
did the Food Minister tell this House this
morning? He said that it is proposed to
import one and a Half million tons of food
and that the estimates by the United States
that we are likely to import 5 million tonnes
is wrong. Sir, taking into account the
conditions of general drought throughout this
country the food imports in the coming year
are likely to be more than the food imports in
this year and this, in turn, will lead to, on a
much larger scale, bringing in further erosion
of our foreign exchange resources.

Sir, for blackmailing purposes the Nixon
Administration, when this country was
giving vital assistance to the Bangla Desh
people, sent its 7th Fleet into the Bay of
Bengal. But this country's Government has
no shame to go in again for food deals with
the United States and ask for

2 RSS/73—17

[14 MARCH 1973]

1973-74 194

more and more food—on PL—480 and
other basis—to be imported to this country.
The goal of self-reliant economy is yet far to
be reached and we are now going in for
foreign collaboration for anything and
everything, with a purpose or without a
purpose. Foreign collaboration, Sir, has
become the fashion of the day not only so
far as private sector in this country is
concerned for their own purposes but even
with regard to public sector enterprises in
this country.

Sir, the Budget does not promise any
stoppage of the ascendancy in the infla-
tionary spiral that has adversely affected the
economy of this country. According to the
figures given out by the Reserve Bank of
India, in 1971 the total white money supply
was Rs. 7,341 crores. In 1971 the total black
money in circulation was Rs. 3,000 crores.
Sir, during the period from 1965 to 1971
there have been police raids conducted for
the purpose of unearthening black money,
and the total number of such police raids
was of the order of 1,200 and the total extent
of black money unearthed out of these police
raids was just a petty amount of Rs. 7 crores.

Sir, the most important aspect, so far as
the common man in this country is con-
cerned, is the plague of price increase that
has been there continuously and continually
after Independence. We tried to arrest but
whatever measures we took to arrest the
same did not yield the desired result. Sir,
during the current year, particularly in the
beginning of the current year, there has been
an unprecedented increase in the prices of
consumer goods. The price index of
foodgrains in 1961 was 100, in 1969-70,
214; and the increase in the price of
consumer goods in the current year is of the
order of 20 per cent. So far as the common
man is concerned, so far as the foodgrain
purchases are concerned we have got to see
that an average family spends more than 70
per cent of its income on food necessities
alone.



195 Budget (General)

[Shri K. Chandrasekharan]

In the Budget, speech, various taxation
measures have been adumberaied. But the
effect of the taxation policy of the Gov-
ernment, particularly of the Central Gov-
ernment, in this year's Budget is that con-
ditions will be created which are congenial
to price increase and unhealthy trends so far
as price stabilization in this country is
concerned.

Sir, the price of petrol and the charges for
rail travel and freight have been increased.
This will certainly affect the prices of other
goods in the country. I know that you have
rung the bell. I will not take much more
time. I would only refer to one or two
things. The first thing is that we have not
been able to achieve the growth rate fixed
for the Fourth Five Year Plan and we have
fixed a very modest growth rate for the next
Plan. The indications are that we are not
going to achieve that growth rate even
though during the last about 20 years, the
growth rate in some of the African countries
and the East-European countries has been of
the order of 20 per cent and in China it has
been almost double than that targeted in this
country.

Sir, I conclude by stating that the Third
Pay Commission's report is being awaited
by the Central Government employees with
the greatest anxiety. A quick consideration
and implementation of that report is
absolutely necessary. I make bold to warn
this Government that the Defence Services
in this country have been very badly and
shabbily treated in the implementation of
the previous Pay Commissions' reports. The
Third Pay Commission's report and the
implementation thereof must give an
encouragement to the Defence Service of
this country so far as the personnel who are
already working and also the youth of this
country who are to come into the Defence
Services in future are concerned.

Sir, the slogan of Garibi Hatao has been
the biggest political bluff that this country
has been after independence. Ionly say
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that you can bluff all people for some time,
some people for all time, but not all the
people for all time. The political barometer
of this country has been the State of Kerala
and the State of Kerala, in the two by-
elections that were held recently, has given a
verdict against the alliance of the Communist
Party of India and the ruling Congress party
and both are discredited parties in my State
today and they will be discredited parties in
the country tomorrow. Thank you.

SHRI M. ANANDAM (Andhra Pradesh) :
Mr. Deputy Chairman, Sir, I have seen the
note of pessimism in my friend, Mr.
Chandrasekharan, when he talked on the
budget proposals. Though I am not a
pessimist in that way, I would say that I am
not happy about the budget. The budget
speech of the Finance Minister starts with a
pious statement :

"The budget is not merely an exercise in
balancing revenue and expenditure. Its
primary role today is to be a major
instrument for the realisation of our basic
social and economic objectives. This
Government is firmly committed to
accelerated economic growth in a framework
of greater social justice and selfreliance."

How, it is for us to see how far the budget
proposals announced by the hon. Minister for
Finance have reflected his aspirations
contained in this statement. The Economic
Survey Report which has been circulated to
the Members of Parliament has given a very
dismal picture of the economic growth in our
country. During each of the last two years,
the growth has been about 2 per cent. The
same report says that in the year to come, we
may achieve a target of 5 per cent provided
we are able to maintain the targets on food
production. This is the fate of our economy
and it is on this basis that we are now
discussing the budget proposals.

Before 1 venture to say something on the
budget proposals, it may be necessary for me
tobring fo the notice of this
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Houae that the Government has not been
maintaining the fiscal discipline which is
necessary in formulating budgets. I do not
wish to go into the figures of the last various
years; | would confine myself to the current
year—1972-73—to  show  how fiscal
discipline has failed in the case of our
country.

We all know that last year's economy has
been a decelerating economy. We have been
experiencing a very serious drought and very
near-famine conditions. In spite of these
things it is strange to find that our revenue
receipts have gone up by nearly Rs. 500
crores. There is a buoyancy in the revenue
receipts. It is again a paradox that in spite of
this Rs. 500 crores of buoyancy in the re-
ceipts, the budget has ended with a deficit of
Rs. 500 crores. It is because we expect that
our expenditure will go up by nearly Rs.
1,017 crores. If 1 have to express these
figures in percentages, while the revenue has
gone up by 11 per cent, the expenditure has
gone up by nearly 15 per cent. And we find
that the increase in expenditure is mainly on
non-Plan, non-developmental purposes. Mr.
Deputy Chairman, just think of a poor tax-
payer and what effect it has on him when he
finds that the taxes collected from him are
frittered away in non-developmental and
non-Plan expenditure.

With this background of experience of
1972-73, let us examine the budget proposals
of 1973-74. 1 would confine myself only to
certain vital areas of expenditure and place
before you the drastic cut made in the
allotments to those areas. The allocation for
agricultural programmes has been reduced
from Rs. 278 crores to Rs. 250 crores;
industry and minerals, from Rs. 545 crores to
Rs. 510 crores; transport and
communications, from Rs. 465 crores to Rs.
429 crores. The only sector where a higher
allocation has been made is in respect of
power, which is Rs. 115 crores during this
year as against Rs. 88 crores during last year.
While fiscal allocations have been drastically
cut like this, it is needless for me to say that
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the physical targets or physical attempts are
much less than what the fiscal targets are.
With the spiralling prices and with nearly 10
to 15 per cent cut in fiscal targets, my
apprehension is that the physical targets will
go much below the 30 per cent level. And
with all these cuts we have a deficit of Rs.
85 crores.

Mr. Chandrasekharan has ably pointed out
that with the wage packet that we may
announce after the Third Pay Commission
gives its Reports, the figure of deficit may go
up by nearly Rs. 250 to Rs. 270 crores. But |
feel it is not so; it may be even more than
that. If you take the food subsidy of last year,
which has been about Rs. 115 crores, my
feeling is that this year it may be nearly Rs.
200 crores. And if you take other items of
expenditure which have got to be incurred,
because of tlie rise in prices we may ! touch
this year a deficit of Rs. 450 to iRs. 500
crores. This is the type of econo-I my and
fiscal discipline we have and in this type of
discipline we are now discussing the budget.
I am only sorry that the budget discussion has
become just a ritual for tbe Members of
Parliament to discuss various points in this
House. Also when I look to this cut in the
Plan expenditure, I am reminded of the
present Planning Minister's statement some
time back when he regretted or when he casti-
gated the predecessors for the plan holiday
that they have announced. He said that the
Government should be very active to see that
we develop our country, we plan in a very
systematic manner but the figures proposed
in the Budget do not show any hope that his
objectives are properly implemented.

Mr. Deputy Chairman, after nearly 21
years of planning, we are still enquiring into
the causes of the abject poverty and
inadequate growth in this country. I know
the blame is normally thrown on certain
stock causes, namely natural calamities,
population growth, lack of foreign aid,
bureaucrats' inefficiency, corruption etc.
Though these may be contributory causes
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[Shri M. Anandam.] for the lack
of adequate growth, I throw the entire blame
or entire  fault on the framers of the policy
of our Government.

I do not want tp touch every aspect in the
planning. I would only confine to one thing
of planning which touches industry. During
the last two decades, the consumption pattern
of goods and its production has been of items
which affluent people alone can buy and
consume. The Government policy appear to
be to encourage only production or
manufacture of goods which we commonly
call luxurious goods, which are only
available for 10 per cent of the population. It
is no doubt laudable if the Government feels
that one day or the other these luxury goods
like refrigerators, air-conditioners, laminated
furniture and other things would be available
to the common man but that is not what
exactly we should plan. In the case of
industry at least I can say that the nation has
absolutely no choice with regard to the
production of goods.

It is the market demand which has been
responsible for these private entrepreneurs to
take to production of these luxurious goods.
Though in this kind of political democracy
every person has one vote, in the case of
these luxurious goods. I must say, every
consumer has proportionately as many
number of votes as he has the wealth, and he
has been dictating to this country the type of
goods the industry should manufacture. This
principle of market choosing the production
of goods is, I may say, anti-thesis to
economic democracy. This type of strategy, I
am afraid, negatives the whole basis of build-
ing up an egalitarian structure of our country
and as long as this strategy continues, mass
poverty will remain with us.

One difficulty which is experienced by the
Government in this matter is that there are
limited resources with them. I know that
with the taxes that they collect, with the
market borrowings and with the huge
deposits that they have been collecting, they
have not been able to shape the

[RAJYA SABHA]

1973-74 200

policy so as to see that the goods are
produced for mass consumption. That is
exactly why deficit financing has been re-
sorted to. My feeling is that deficit financing
in the case of a developing economy is an
absolute must. But what are the
limitations to this deficit financing? Should
we content ourselves by resorting to deficit
financing for the purpose of non-develop-
mental expenditure?  Has the Government
ever considered whether by resorting to
deficit financing for the purpose of pro-
ducing essential commodities and mass
consumption goods the price  spiral will
come down? It may be a paradox to say this
but I would like to place before you, Mr.
Deputy Chairman, that the first law of
economics, the law of supply and demand,
says that as the supply goes up
commensurate with the demand the prices
tend to come down. The moment you
produce more goods and try to meet the
demands of the  people instead of the
prices going up the prices will definitely
fall down. There is no doubt that money
supply will be more'but at the same time you
must know that  this money supply wiH not
go into the hands of the poor people who
would like to purchase these mass
consumption goods butit will go into the
hands of the richer fellows who would buy
luxury goods and it does not matter even if
they pay more than what is due.  Therefore
I would suggest that we should resort to
deficit  financing for the purpose of
development and mainly for the purpose of
production of consumer goods which have
got mass consumption.

Another aspect of the fiscal policy of the
Government which needs reconsideration is
the various tax incentives given by the
Government to industries. I am against tax
incentives that are now given to various
industries and it is for two reasons. Before |
give my reasons [ want to know from the
Government whether they have at any time
made an assessment as to the annual loss of
revenue on account of these tax incentives to
find out whether this loss of revenue
has been
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adequately compensated by firstly industrial
growth in the country and secondly by any
additional employment that it has provided.
Unless an assessment of this type is made
(Time bell rimts) Mr. Deputy Chairman, I
would request you to kindly give me another
five or six minutes; at least let me complete
this aspect before I close.

I have a feeling well-founded that the
incentives by themselves are not responsible
for the starting of an industry. Incentives are
usually given to help the new industry to
retain a part of its profits and plough it back
for further development. But these
incentives are given in the first few years of
the starting of an industry and during the
first few years we know that the industry
does not make much profit to take advantage
of these incentives. The full effect of the
incentives is not enjoyed by these industrial
undertakings. But I am of the opinion that
every industry should not be eligible for
these incentives. It is only those industries
which produce essential commodities and
consumer goods for mass consumption that
should be entitled to these incentives. And
secondly incentives should be given to those
industries which have a plan for expansion.
In order to regulate and control the prices of
commodities, as I said earlier, there is need
for greater production. Greater production
will reduce the cost of production and will
make the goods cheaper for the common
man. Therefore I say control is not the
answer for checking the rise in price; it is
only by greater production that we can
control prices and whatever incentives we
give must be given only in respect of
industries which plough back their
profits for expansion.

I would conclude by saying that the only
proposal which has been liked by many
people is the one to aggregate the non-
agricultural income with agricultural in-
come, for income-tax purposes. Even as a
member of the Legislature 1 have been
making a mention of it on various occa-
sions. On the very first occasion wher I
came to Parliament I said that if we
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are to build up an egalitarian society, it is
necessary that the agricultural and non-
agricultural incomes must be clubbed together
for the purpose of taxation. I know the
limitations of the Government in clubbing
together the two incomes. It is really
gratifying to note that the Finance Minister
proposes to take agricultural income along
with nony»agricultural income for the purpose
of taxation, but there is one difficulty that
may be experienced by those States which
have got the agricultural income-tax. I have
made certain calculations and for want of
time I will not be able to place all the facts
before the House. I find that if we take the
aggregate of these two incomes and also take
into consideration the agricultural income-tax,
it may in certain slabs, workout that the entire
non-agricultural income will be taken away as
tax. This is really serious and probably not a
welcome feature so far as this particular
proposal is concerned. 1 would, therefore,
suggest that the Government should come out
with a proposal for an amendment and see
that the total tax effect by this type of
clubbing of agricultural and non-agricultural
incomes is not more than the non-agricultural
income of any particular assessee.

Thank you.

SHRI A. K. REFAYE (Tamil Nadu) : Mr.
Deputy Chairman, Sir, the Budget proposals
for the year 1973-74 are quite disheartening.
The common man is burdened with more
taxes; that too he is fleeced, himself not
knowing it. Already the middle-class people
are in a tight corner. They do not know how
to make both ends meet. Prices are rising day
by day. In the last three months it has risen
enormously. This Government is not able to
hold the prices of essential commodities. The
monthly salaried people, who form the bulk
of our middle-class, are at their v.its end after
seeing the rise in prices. At this juncture the
Government also have decided to add
something more to their burden by way of
taxes. This is indeed the most unkindest cut
of all. Out of
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IShri A. K. Refaye]. Rs. 18 crores are
expected from direct taxes. The
remaining Rs. 274 crores are going to be
extracted from the common man for whom
this Government is shedding crocodile tears.
Steel and steel products are taxed.
Nowadays the average middle-class families
use metal and ever-silver utensils
because of their durability and longevity.
Now these people are going to pay more for
their household goods. Nylon is also taxed.
Today nylon is not a luxury item.  Tn the
long range point of view, it is economical.
The sons of even class IV Government
servants are using nylon shirts. It has
become a common man's wear. The tax
on these items is uncalled for. ~ So also the
taxes on soap, shaving I cream, etc.  The
Finance Minister should j not have laid
his hand on these items, j Even now I
request him to reconsider his! decision and
leave the poor man's luxuries untouched.

Sir, drought and floods have become a
common feature nowadays in our country, In
the midst of plenty we see scarcity of water
both for drinking purposes and for irrigation.
We have many mighty rivers, perennial
rivers, which can feed the entire country.
These rivers should be properly linked. The
Ganga-Cauvery project is much talked
about. By the time 25 years have passed.
Even in this year's Budget nothing is
mentioned about that scheme. Considerable
amount should be allotted for the execution
of this project. When this giant scheme is
accomplished, then it will be a true symbol
of our national integration. If one part of the
country is not willing to spare the surplus
waters to the much-needed parts of this
country, what is the ur-e of shouting
slogans? This will be nothing but deceiving
the people. So, this government which is
well entrenched in the seat of power must
take up such projects which will really
integrate all parts of the land economically
and socially. Political integration alone is
not sufficient.

A new Finance Commission is looking
into the problem of Centre-State relations in
regard to finance. The States are in an
unenviable position. The major share
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of the taxes go to the Centre and the States
are left in a pitiable condition. The Stales
have only a limited scope and they cannot
lay their hands on any item as the Centre.
So, the Centre must be much more generous
in allocating funds to the States and should
not behave in a miserly way. Nowadays, the
States are treated as nothing more than
glorified municipalities. The States have
exhausted their tax resources. More power
should be given to them and they may be
allowed to function in an autonomous way
as recommended by the Rajamannar
Committee.

Socialism is a good thing and we are all
for socialism. We have nationalised
banking, insurance, coal mines and the
Government is going to take over foodgrains
trade shortly. But so far, our experience in
this regard is not  encouraging.
Maladministration, inordinate delay in
taking decisions and rise in prices are some
of the phenomena that we have come across
in the nationalised fields. So, in taking over
foodgrains trade, the Government must be
cautious. The proper machinery for the take
over should be set up first and then the
nationalisation must follow. Otherwise, the
people will be put tn so many hardships and
the wrath of the common man will be
focussed towards the Government.

Tuticorin Port, in Tamil Nadu State is
coming up fastly and it will be in the fitness
of things that the Sethusamudram Scheme
also is taken up at this juncture. Then only
the benefit of the Tuticorin Port wiH be felt.
Both are allied schemes. If one is taken up
and the other is left out, it is not going to
benefit the country as it should. So, I would
request the Government to implement the
Sethusamudram Scheme without any further
delay. At the same time, I request this
Government to give sanction to the petro-
chemical project in the Tuticorin region for
wliich the State Government is pressing the
Centre for a long time.

Sir, now prices have risen and the ex-
penditure has gone beyond recognition. In
these circumstances, the minimum limit
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of income-tax exemption should be raised to
Rs. 10,000 from the present limit of Rs.
5,000. If the Finance Minister considers the
suggestion favourably, it will be of very great
relief to the middle income groups.

According to the new tax proposals,
agricultural incomes are going to be clubbed
with other incomes for assessment of income-
tax purposes. I am afraid that this will affect
the agriculturists badly. They will be
compelled to pay more taxes. They may lose
incentive and in the end, production in
agriculture is going to suffer. In many States,
the agricultural income-tax is in operation and
if the Centre also pokes its nose in it, it will be
a bad day for the agriculturists. The best thing
for the Centre will be to leave those States
where agricultural income tax is in operation
and think of bringing forward Central
legislation for those States in which these
taxes are not levied. This wiH be fair as well
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as equitable.
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SHRI K. S. MALLE GOWDA (Mysore):
Sir, I want to bring to the attention of :his

‘House and bring home to the Govern-iient

some of the realities of the conditions :n our
country, as the yearly budgets have to be
framed to make more and more people of the
country self-reliant i.e. in a sense, make them
rule themselves, enjoying freedom from
economic slavery.

It is a tragedy for the people of Hindustan
to suffer continuously from invasions and

7 meq @Y, I s fadm w7 R e .rule of the alien Moghuls—British,
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Portuguese—for over 500 years, and then
continue to suffer even after independence
at the hands of our own people. There was
buoyant spirit everywhere, spurt in
economic activities, self-confidence in every
heart till the end of Nehru era, as there was a
realistic and patriotic approach to our
national problems, and the party politics
subserved only national interests.

It is a tragedy for the poor masses of this
country that the Congress leadership which
derived its power to rule this country by
telling truth to the people about their
condition in pre-independence days led by
one of the greatest votaries of truth—
Mahatmaji—now do not choose to tell truth
to the people, to tell them the hard facts of
life of this nation and tell them that through
hard work only, each one in this country can
better his or her lot individually, and also
better the condition of the country as a
whole. So long as any political party in
power in our country in its present situation
relies most on power, money collected from
the industrialists and business interests and
the powerful Government controlled mass-
media and not on truth to secure the votes of
the illiterate and ignorant masses, it
continues to deceive a large part of the
people and contributes not to the rise of the
nation, but to its fall.

What is the situation in this country after
26 years of rule by the Congress at the
Centre in this new age of fantastic
technological development?

In our Gross National Product, in other
words, in out per capita income, we are
lowest in the world next to Burma. Even in
Pakistan, UAR, Ghana and other developing
countries the per capita income is more than
our own. Our per capita income is about Rs.
500 now. Compare it with that of Japan
which is about Rs. 8,000. The per capita
income of one hundred Indians equals that
of one American. Twenty crores of Indians
are below the poverty line.
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With this background should we follow
realistic, scientific and rational economic
policies that can bring forth the creative spirit
in the citizen and create the necessary
investment atmosphere in the country and
produce food, fabric, medicines and the
consumer goods in plenty to be within the
reach of the poor, or follow doubtful,
ideological policies and confront the nation
with crises of scarcity, short-supply, uncer-
tainties, soaring prices, despondency and
desperation?

Socialism succeeds with more production
and better distribution and not in poverty.

Gandhiji, the truth lover, the truth seeker,
came to the conclusion and said that 'India's
salvation lies in its cottages'. But today how
unfortunate and how sad that the rulers of this
country are riding rough-shod on the
destinies of the rural people who constitute
80 per cent of our population. If you study
and analyse carefully, you will find that
policies and programmes of many of the
political parties in this country are urban-
orientated and urban-directed. If 80 per cent
of the people of India live in the villages,
most of the politicians who are arbiters of
their destiny are sheltered in cities, enjoy the
privileges of the cities, get urban incomes
which do not come under the purview of
ceiling and, therefore, they vociferously
ordain low incomes and contemptible
standard of life and very low level of socio-
economic opportunities with impunity to
others, that is, the rural people.

In a free democracy and in an enlightened
age, it is very foolish of the ruling party to
hope that they will be returned to political
power again and again and enjoy privileged
position in the cities by destroying the
middle-class in rural India and keeping the
rural people in poverty, perpetual wants, and
economic slavery and keeping them over
dependent on little mercies from the
Government or their political agents for their
living.

Otherwise how can we account for the
adoption of double standards in socialism
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in lhe same country under one Govern-
ment?

Does \he blood of a villager differ from
tlie blood of an urban man? Do the think-
ing, feelings, sense and sensibilities of a
villager differ from those of an urban man
for adoption of the double standards
mentioned above?

The double standards applied in the
conception of socialism in our country
account for a single Member of Parliament
to draw over Rs. 2,000 per month including
the daily allowance while a farmer"s family
of five people in an Indian village is
allowed the opportunity to earn a maximum
sum of Rs. 800 per month from their own
profession and from their own land. I would
like to draw the attention of the House to
some realities and truths about the most
unhappily placed Indian village.

Sir, Mr. Arthur E. Morgan, Chairman,
Tennessee Valley Trust, USA and Mem-1
ber, University Grants Commission, Gov-
ernment of India, has stated in his memo-
randum prepared for the work of the Uni-
versity Commission in 1949 that "Over a
great part of India the village is obsolete,
not fit for human habitation". He has also
said :

"This is the general conviction of persons
born in villages who have gone away for
education. Rarely does a student from a
village graduate from a University and
return to a village. In going about India we
have made it a point to ask many people
who came from villages why they did not
return. Stripping their replies of indirection
and sentiment, the answer is nearly every-
where the same: That the village is not fit
for human habitation. After visiting villages
in various parts of India we can see the
reason for this opinion. Of the six hundred
thousand villages in India, there are
probably many thousands to which this
statement does not apply. In some localities
villages are reasonably fair places of
residence. But in the main it seems to be
true. Fora
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century and a half there has been a steady
stream of the more intelligent, the better
educated, the more well-to-do and the
more ambitious, away from tbe villages.
They were people who acted on the belief
that for them the village is unfit, though
they may not have put that conviction into
words."

Sir, Mr. Arthur E. Morgan further states
ind gives four chief causes for the flight
from the village and for its decline:

"The first of these is the habitual robbery
and the despoiling of the village by those
in power. The exploitation of the village
has continued for so long and

has been so universal that the Government
and the rest of the society have become
parasitic on the village. They have sucked
its life blood in taxes, rent and interest on
debts, and have made very little return.
The villager, who supplies

the nation with food and fabric, is himself
stripped of everything but a mud hut, a
worn garment, a mat to sleep on and simple
tools for his work. Such exploitation has
become almost the foundation of national
wealth and culture."

Thus, in India, when we attained inde-
pendence, there were already clearly dis-
tinguishable urban and rural zones, one the
exploiter and the other exploited and treated
contemptuously and ignored by the rulers,
as stated by the Chairman, Tennessee
Valley Trust. There was a wide socio-
economic gap between the urban India and
rural India. A vast majority of the villages
of India were obsolete and were unfit for
human habitation.

For nearly 15 years there was real spurt in
the rural socio-economic activities and it
looked as if the rural economy would pick
up strength and rural India would be
resurrected after all to bring modern houses,
tractors and machine age to the villages and
that the very wide socio-economic gap
between the urban and rural societies would
be narrowed down considerably, as a result
of higher production
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higher savings though improved agricultural
practices and higher investment in
agriculture. But now again the rural
resurrection is being halted and the rural
resurrection is made almost quite impossi-
ble. And especially during the last three
years, in the name of progressive policies,
the Acts of Parliament and of the State
Legislatures and the yearly budgets are
hitting the rural economy hard, breaking up
rural homes and the rural farms and in the
process wiping out the rural middle class
leaving little scope for rural savings and
new investment in agriculture. Though the
Government piously talk of removing the
regional imbalances and the social im-
balances, their yearly budgets and their
economic policies are inexorably widening
further the socio-economic gap between the
urban and the rural societies and the ex-
ploitation of the villages described by the
Tennessee Valley Chairman continues in a
democratic system in a suitable way. Good
part of the small wealth produced by 37
crores of the farming community is
siphoned off to the cities mainly by way of
interest on rising debts and by the
underselling of rural produce. 1 give a
challenge to the Government of India with
its well-manned, statistical bureau to dis-
prove my statement that today the Indian
farmer is more heavily indebted than when
wec attained independence.

If the gross national agricultural product
is about Rs. 17,000 crores, his debt
computed at 80 per cent of his gross annual
income amounts to nearly Rs. 13,600 crores
and the interest he pays soon after he
harvests his crop amounts to not less than
Rs. 2,000 crores per annum. How does the
Government help the Indian farmer to pile
up the huge debts on his doubly bent back ?
Is not the Government forcing the Indian
farmer to sell some of his produces below
the cost of production and at
unremunerative prices? Instead of giving
price support to him, the Government helps
in fleecing and skinning him.

Has the Government of India found out
the cost of production of rice, wheat, etc.
grown in different parts of the
country
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while the levy price of rice and wheat is
fixed irrationally, arbitrarily at the Delhi
offices and the Delhi Congress office? Is it
any problem for the mighty Government to
find out the cost of production of a quintal of
rice and wheat? Does the Government which
dashes to fix the price of rice and wheat at
unremunerative prices, without the cost of
production sheet before it, fix the prices of
his inputs and his consumer goods so that he
is not exploited? No. It cares to handle or
manhandle, and give kisses of death only to
that unfortunate man called the Ryot or
Krishika.

The Central Ministers quote Japan when
they talk of ceiling on land-holding. Why
don't they study the other aspects of the
lapanese agriculture, namely, that the
lapanese Government purchases rice, paying
the farmers 20 per cent higher rate? If the
Indian budget provides for purchasing only
the cereals, i.e. rice, wheat, ragi and maize,
giving 20 per cent higher rate as in Japan, the
Government of India will have to give to the
peasants of India about Ks. 1,200 crores
every year. The ruling party hides this and
other truths which do not suit them from the
villagers of India when they seek their votes.

I would like to bring to the notice of this
House a few more truths and realities in the
rural economic situation. Our rural income,
which is about 50 per cent of our national
income and which totals about Rs. 17,000
crores today, is shared by nearly 80 per cent
of the people, i.e. by 44 crores of people,
while nearly the same amount of non-
agricultural income, i.e. Rs. 17,000 crores is
shared by only 20 per cent of our population
living in cities and towns. While taxing the
rural sector, this important fact should be
taken note of by the Finance Ministry.

The rough and ready indicator of the
progress of a developing country in this new
age of technology and science is progressive
reduction in the percentage of people
depending on land.



217 Budget (General)

I want to bring to the kind attention of this
House that 4 persons out of a hundred in
England, 6 persons in a hundred in USA and
24 persons in a hundred in Japan, are
dependant on land for their bread and
prosperity. The percentage of population
dependent on land in India, which was 70
per cent in 1947, continues to remain
constant during the last 25 years. The
Planning Commission should Le scrapped if
it does not succeed in modernising the
nation by reducing the pressure on land, and
modernising the villages and modernising
the rural society.

Thank you. Sir.

MR. DEPUTY CHAIRMAN: Mr. Kali
Mukherjee.

SHRI KALI MUKHERJEE (West Ben-
eal): Mr. Deputy Chairman. Sir, I thank the
hon. Finance Minister for the Budget
proposals that he has placed. He has rightiy
pointed out some principles behind it. The
Budget is no longer a record of the nation's
annual house-keeping. It is now regarded as
a "major instrument for the realisation of our
basic social and economic objectives". Also,
the Government is committed to accelerate
economic growth in a framework of greater
social justice and self-reliance.

The hon. Minister optimistically stated in
the last sentence of his speech:

"The Budget of 1973-74 represents
another major effort on the part of the
Government to get the country moving
towards the goal of an expanding self-
reliant economy based on social justice."

Sir, I am in full agreement with the
concept as expressed by the hon. Finance
Minister. He has definedl the objectives in
the current budget as containing inflationary
pressure, increasing rate of savings,
investment, higher exports and restraint on
imports rapid increase in employment op-
portunities and promotion of basic minimum
opportunities. These are, of course, admir-
able aims. He has also spelt out the fiscal
measures and all of these are token
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measures. Naturally, they would be very
much marginal. This year's plan outlay has
been increased by Rs. 345 crores. There is
provision for easier interest rates to small
borrowers for productive purposes. He has set
apart Rs. 10O crores for new employment
generation and Rs. 125 crores for welfare
measures. [ am *orry to state that they are not
going to change the status quo which he
wants to change according to his concept. The
increased plan outlay will be nothing more
than equivalent to the rise in prices and un-
employment and the welfare problems will
remain as a nornamental decoration. It may
be noted that in 1971, 45 lakhs were
unemployed in urban areas as recorded in the
Employment  Exchanges.  This  figure
increased to 56.88 lakhs in 1972 including 26
lakhs educated unemployed. Of this. West
Bengal alone accounts for 10 lakhs of
unemployed. The Finance Minister's effort to
bridge the under-estimated deficit of Rs. 335
crores in budget proposals for 1973-74 has
revealed inadequacy of the existing fiscal
structure as an instrument for further socio-
economic change. May I mention, Sir, that
the hon. Minister is operating within a
structure of mercantile-capitalism in India
which essentially depends upon private profit
as the motive force for economic activity?
With the Government committed to the
concept of mixed economy, the Finance
Minister is not in a position to challenge it in
his budgetary exercise. The Fifth Plan places
before the country the twin objectives of
reducing disparities and achieving self-re-
liance. But the budget proposals do not even
make a pretence to reduce the disparities
either in incomes or in consumption. It does
not make any attempt to tackle the menace of
black money which has reduced all the efforts
for economic planning and fiscal discipline to
a mockery. That is why, the FICCI and other
Chambers  of  Commerce including
"Statesman" have praised the budget. They
are very happy to find that the corporate
sector has been relieved of taxes at the cost of
tbe people and the monopolists have the right
to concentrate more power with disast-i rous
consequences.
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unfortunately did not indi cate any firm
policy that may be adoptee against the
monopoly houses and the blacl money and
wealth that they generate tc vitiate the
growth-oriented economy anc social justice
to which the Government ii committed. It
may be noted that in ths 'Economic Review'
of 1972-73, it is statec that a few large
companies with Rs. 2C crores capital have
net assets of Rs. 4,84" crores as on 30th
November, 1972. Thej account for 50 per
cent of the assets ol the total companies in
the country. Ii has also been found that they
manipulate to secure lion's share of the
financial assistance from the public financial
institutions and the nationalised banks,
mucfc tore than the public sector enterprises
The corporate sectors are being given in-
centives by tax relief whereas the monopoly
houses have increased 10 per cent ol their
wealth and assets during the last fevi years.
This is a clear contradiction to oui ideals of
social justice that the Government is
committed to. What happens to the
Government policy of checking
concentration of economic anc political
power which rests in the hands oi the
monopolists? The Finance Minister is surely
aware of the axiom of economic history that
monopoly will continue tc grow in size if
they are allowed to remain and they will
continue to exert their power, whatever be
the restraints put on them. They corrupt the
administration and the political atmosphere
of the country and retard growth.

I must thank thfe Finance Minister for one
thing: he has tried to make an attempt to
reduce the deficit financing and to bring a
curb in the States in their deficit budgets.
But tbat alone will not help the States to
have normal relations. The States are nol
happy over the Centre's monopoly control of
financing, disregarding the views and
feelings of the people of the States. India
should function, in reality, as a Federal
Republic. The States must be consulted in all
financial matters—which is normally done
but not always done—and their consent
should be secured. I know the position
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of West Bengal in this regard as a member of
the State Planning Board. West Bengal was
neglected ever since independence. The State
suffered the worst due to the division of India
with its six million refugees in a State of 42
million people in 1947. Bengal built up on a
ruined edifice with scant help from Delhi.
The duties, taxes and the foreign exchange
that is earned by Bengal, by and large, goes
to the Central exchequer every year and it is
a colossal amount. How much, may I know,
is offered to West Bengal to save it from
ruination? It is much less than 20 per cent. I
do not like to go into the details of it. Only
jute and plantations earn Rs. 350 crores—
without other excise duties every year, for
example.

India is one and a big nation. The
behaviour pattern of the States should be
guided accordingly. I hope you will agree
that the behaviour of the Centre should be no
less national in character than the States.
Uneven socio-economic development of the
country has given the right and left reaction
an opportunity to disrupt the nation and the
nationalities. It is the monopolists and their
black money which is flowing like a stream
of water to help the reactionary eclements
inside the country to disrupt the progress of
the nation as a whole. That must be taken
note of by the House and the Finance
Minister himself.

Keeping all these in view, may I request
the hon. Finance Minister to take effective
steps against the huge currency of black
money, deal with the States with equity and
justice and help promote the economic
conditions of the wvulnerable sections of
society who live below the poverty line—
there are 20 crores or more of them now—
the vast neglected section of the toiling
people?

I will draw your attention to another factor
which is very heartening: Industrial
production has risen by more than 7% and, I
believe, it is double the amount that used to
be last year. The public sector is in the
commanding height—no doubt about
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it. But most of the public sector units are not
coming up to the expectations. It is a sorry
state of affairs that while the private sector is
motivated by individual greed and personal
gains, the public sector is halting in its
productive capacity with its managerial
inefficiency due to bureaucratic
mismanagement. Higher production can
only be ensured by workers' participation in
the administration, whatever be the nature of
the industries. There must be a capital-
labour regulations. A comprehensive law is
needed in this country, it is lacking since
long. A number of times it has been pro-
mised in the House that a law was coming—
for the last five years—but unfortunately .
there has been no comprehensive law
brought up so far. Man-days lost during the
last five years show the negligence of the
Government to the toiling people.

The organised labour have the bargaining
power and they are less than six million out
of the total 20 millions who are organised
into trade unions. But what about the
agricultural labour who are oppressed and
who are living below the poverty line? No
machinery has been set up Uptill now to
look after them. Therefore, I would urge
upon you and request you through the
House that the question of the rural sec-
tor— the vulnerable sector—particularly
the sector where the Santhals and Adivasis
are living has got to be looked into as it
should have been looked after during the
period after independence, during the last
25-26 years. The position as I find in a
number of places in the eastern region is
that there are no arrangements for proper
education and drinking water in the
villages. They are surviving just below the
living standard, just like animals.

I certainly agree with the number of
concepts that have been enunciated in the
Budget. I certainly agree with the ideals and
ideologies that have been expressed through
the Budget but the proceedures adopted
therein need much more changes, much
more to the benefit of those people who are
living below poverty line and not for the
rich people.
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it o Agra (wem wAW) o IOATREA
WA, AAT F A T qAT qET A1 A 6T
Frandt mifedt =7 s &, 719 517 & wmaEraT
mF F1 9w F qrErEAy &1 af W § g
g A 7 & gy & T e A 2
foh, w4 g A1 R 2 fR ST Aemerdr v
F A 2, IRl aree T At o ® aE sar fE
79 TART AWEA T £ g e arf awd
a7 wRr fw ozw TmeE fai s £

g ¥ e 0 qgA § 90EE A% N 93T
7 foat 7 agA @1 an arfa v 9 S #
# ol grem & avwa g1 @ dar fr afan
Gar = Faraan @ i & amw g R
AT qE E fn few A1 § qg @3 A W%
wE F A A amma g 5 wwmE o s
A1 Az 61 F9q TEA | FA6 qAE H, IANT
Aata 7 f@ar w1 $18 gy T8 20

[Toe Vice-CoarMan (Sur1 S, S,

Marisw amy) in the Chair]

Tl awe W oumiw w1 gmr ¥ ag A
AEH TRl w9 (O o BEw 9T R
iy gz fAaa & v owft s & AT ow
fuog & 77 am war f& fafes ax
A, Fr-ATE AT BT AW T & Wi
FAIZT WAL W 7 A afeAE AR AT R
arg7y fEy faae 3 E EnW o HWiT e
fa arwmavawar 2 i ogw waEr fer gee
F1 FA A7 W 2

T ¥ 417 W UR WEEEA wraiE
WTET s H1 w e A1 @, sdEaa
At 7, T o
“In this world nothing is certain but death
and taxes.”
7z AT AT ¥ A Ayt of g8 dn
AT &9 A A 29 d%ml A A9AT A A&l
qEA S A a9 TFT & OE’T T ¥l
g9 %, @fm = 3w @ svim fe
A7 & gL Imim e A @, a7 am
FH |9 eqTT W T wifgw |7 W g5
WIT AT WX W W AT §, IA0 agd
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9 AW | wOwwaAr, wArawr
SEEK ¥ W oA @ famwr
wi dfr W@ oA T gmi @i owee
WEE W) g W UF wEed -
g2, (o &= 91T T ge-—59 A4 A7 a1 Tol
wE AR OF W A S aE gt
fox $vae @ mifaw &1 Wy e FAza & fe
BH o WA Al F1aga wgerd ®oAvA A7
T | gA aste 7 fwT S wwre & fawemer
T<, guEl 4g WA LA qEar fEognra
WA-TEA T | FAA TAT HETTAH] K| A=A
fora, @fam i fFe oS Hox W 9l w2
Homrgran, ag @@ Z@q ¥ &) fEw g
wA-aga # wwmar g f& el A #wr
sfis @z %0 § 3T e == o 9ad
s g dr e dar frdmn R fe g o
sidm wxfe @ % fav o el
mF Wgaw & owwt f@F 9 s amwem W
F1 AT AT T AT TG Ara-ary Ay S
A awg @ aTew wdA A 3, Gww g
qR FTE R AAEA U (AR AT A
L UE  wATED W, =9 oA S Erard
g, st i & &, a1 aw 39 {w gy
favailt fmr wwe &7 4t Ww o 79 WL
fowit for o9 @ =d| 3@ £ AR
B9 %A AT T SATA TEi &9, A9 A% &7 W
o & feafar &t wswr A8 @ a6 W T 2w
A AE 0T T 77 & A gwowww qw oA
wel AT A% | A 47 & 0 97 gw Aeag
%1 A1 g & fao e aEt &) emni GEE-
Ta sl A Fmoar fw

[RAJYA SABHA]

Everything can be sacrificed for truth but
truth cannot be sacrificed for anything.

e urw gw gme £ fn a=nd &1 afagm
FYOOK  GWET 2% OF A9 9781 W20 ar
gt frEEw 20w maw St fagia
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I QAW T A A AT A & W
fior @ & 3are W amm

rA ATt Ayl wF gar feafa &, @A
fogar wmigm & @ At ¥ gw WAl
fasre  wd w7, @ owd oW AE &
Wit fog aeg W A1 AW WA A, IR
T q9E T WA T AET § ) IH A
A Fr gw A9 T gaAre FCawid | frer
TAARE A dET AT ¢

We cannot always build the future for your

youth but we can build our youth for the
future.

WL ZW g owaw w1 6 famgw doawe
7z F, famgw om0 & O a4 8w
wTd Atwart & fea a7 owfaer & fw
aurT wT Awd 8 | v oAr fAAgw & e
CUE B s CON B C B G L
fagiat srwmea s ar fer A § gwra
FH FaT | WEr AT A gy war oar fw o

Confession of error is like a broom that
sweeps away the dirt and leaves the surface
cleaner than before.

TAAT ¥ AT FEA T 617 F e B, fo
Fgari o 9@ @ oswEr W@ A o#)
a1 Wy Gar fEg @ R g G oo
fens f, IA AAA UL ZET AT MW E | UF
far T S &, @ 918 WS g AT A9 A Wi
THTT FAT AAT £ | 47 HeE[ ara 97
T§ TEAT AT WSBTE ) TAH Wi ww AEi g
fo @z ¥ % waw gv gm faEre aw
i § W ag whw §r ofFEr @ g,
THr aEgEI @ oanfEo o wfer gaer
st feafa ox e s aifzo v ga 99%
e And EOr T W g 4t wAaer
wow §aAr § 6 2 2 3 & aAw o A
T & AT WA 97 a9 wa 9 frEam g
oo wE #@r A s fr e &
FART FYT AAAT F | T IT H TAGI AGAL
gales @iy & F ar fodr e ama g
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Afwa 37%W 77 wafw 3z 2w d uEg@rd
Y7 gA & AF, 9g W wEy A2 K AT & W
=z § W 2 o fRe vt e v a2
afafradmr 21 drgw s s Arao
AT FAr 9@t % @m owgA § 1 78 gara 6
Feur EfE o AT X AT H fasre w1
nF gary g fafaere amga @ wie w=ta wifem
1 41 1 W FEr oar 5 oaw A, A ome W
FUOT 1 &H T AN, A(GA IF AN A
& A &1 e H mew g1 A Wi w5
7 faq agar & ==0 Wy | A1 AR AW A7 OAY
frafa &, 721 & faare wr 92 f3 2%
w7 Fifgm

WF qF A7 AN FH LI F7 3 5, 48
A Favr T wET gvAr AifEn, T e
g oo e § femew v faw fe oo
AT A addr, TR 3T FadT g,
WA I W w1 fEAar awae g, i
Ex 37, de7 39 w1 fET a9 g AT
Ui T FT A T w0A A F 0 owaw
I gw owT &0 W d@ A e g oA
FIA AW W OF7 Tz E AfEA wgn A
7 Y7 surar wW ow AT A1 Hwr FEE
# & w7 w3 am T A adiAAE ww
&% gw fa=rr 78 a%d, 37 7% AT FW
EEA U |

g owaw ¥ o oany sfdas el apae
A% @A N 4gT S gEee

g wzel 7 AEEE A A v F ) qeeTT |

wafngm fafeswm aor o & wfwt i
T oulr o At G ogw owa g vrd
IW AR FT AL FW IEET  wfamm g
AT F oA F oaw A1 AW FE ow
e gEofl, a7 S W 3 wwdr ¥, Ao
IT W AN SAT AFE F 1 GAIL AT W

s W, We ffgw & uw FTm e |

= 2, famd dw, 9 qfei Fe 3g
g7 gta W AME T G AT A =AW
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| 7z = Aaw pE, Afe oww oW 3w
FT 921 v fesar &1 oo ower A7 oam A
liwrza&aﬁva'ﬁwazgfrqmwaﬁf
g% mEr frmr Am w1 oAnr e oon
FORM oWTET IEAT E1 AA niT WA
a7 WIRAT 99 AAT S F od w7 fo
v g, afe saw fadm @ ud oaw
T gET BoAT 4 gz @ w T ;e f
f¥F 7@ #% #9 A F@AT 97 PHTEAEE
fagrz a3t ®i0 wiv Zo § FAmEa 4w
AT AYE wATA wAT & W7 AP H Rl
WEATT WA B, IWET AT A w1 9O
IY FF AEI Foo, FG A% gw Tl fFer
gFTT A7 AEf v mwy 7o

¥ oug g wye owa AT g oz
¥ wg & A% ¥97 £, 97 wwwe 9@ fafard
¥ wmfwdat @ Rz 2T wwAr 20 7w
w8 % ¥ wrfoul & 41 vz o#@A 2
T W1 BET % F widr ¥, waa ot
Wz BT 20 W oamd #d fmEwm sver g
f& za% w9 wwEm v WA 2 iw P
FATAET AT AFAT | F OFT WFAA w97 2 [%
AT wAEW W A1 fREA £, g7 AR
fampa e A famr smAr Wb EaEn
famga  wrEEE fwar w2 ww feam
FEM AT AWG T, TR A fEoEw
wd  oagrEl 9T ET H vga ¥ oA gww fAvogm
F7 3% * OATIA (9FA0 3 Wi 3g oATIe
| w1E fAaTA | ®wT 3ST 4T IW AT F UweT
1 2iagy & ferma @ amAr S=T AT 20
| 3a%1 wava @z zuife 3z ag o fawa
2wt Geelt 71 a7 sqm2 79 2 oW fAr a1
T AAT R OAT I AT UATEe W) 0§
ferqidr w1 v B 2 WY 07 W 1 sarE
famr 21 T A%2 & WAATNTI T wEA A0
| 1L gaT s S Aqifan ) s Ade
Ty (AR an 7 fwa, afsq 9@t an 77z =
Fra faawar 47 3 &, A% Fi A g wan
L dr e oA ammw 3 ogw 4 uz
Fmar wfgr (& A% wwEAr @
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CIRUE L) .
W §WemE 9 wrgd £, wfaa fee sen
®7 qurAA ? orgh TEY mrEy gl § o
quTElE w A Agl @ o1 et fFw Ay
¥ FIR ST ETTITEY WEE TRE &
¥ gugrm & ¥p wiwd kA A, 97 g0
araR ol ARN-SydA wgs, WM gArfgsr
sutsl fnoF v ¥ HwieTed as £rAagd
®T wiKTT gHA d@r | 47 F@1 f¥ 9Em 9
#, wgrae ¥, & g ¥ @ w, 33 e,
i uw wd O A o # wwgd A oE )
ow AT AL GAE fF agr o § Ofya €.
§ v wgmoage ¥ fag ow mwe A
am o B g &, 6 39 ¥ W S0 T
Gurdr firs fF oag  fod sam @ g 5T
uF BN I 09 A &1 WA £ Al A
wafeh fs az gara gareETy 1 A fRaar
frois aT 0 | Tg ST A AT AR ¥
& o &, o aerd wol o faadt aegd
fasdt &, 3R v <@ itk 81 79 3 @0 G
Tyl wrgroE fReet &, 3 @t R
& =fen, afeT @ A W gavr & faegE
oY oy Al e e v & WY o frAE
§ o o 9% €A TP AT T AT AT S AR
T, g aw & w1 g™ &g g AT T &
g & T8 Ak § 7w faen e
& s &, e o T ARcm SR
& v A4Y 3ar &1 &Y ¥y omy AW fadgA
§fr o A oE AT & A 1R 9 T 3
HTfET |

#ar g wdt FEm s foesmaer g
ag uF dar 9 & fry fr gw adEl
weT ®mI WEWr AF4 § 40§ ¥ aw
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GUT WA-AEA W@y A @ w1 off e oF
fe =7 X 1@ FW E, w0 TE-aE
T T< & e ey aglaai &
srexd § WX SEAL et § i g W g
O AT AT AWEW T 717 w4 a1 e
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FAT W IVG  TEA-AGT FNFT FAT 5T A
SIY7 FRI T AT qEST g, Afew v e
T 9@ w4 w0 gn A1, %5 4
TEIT & NI AAT WA g0 o7 g dmd §
AGE I TR 1 - S 1 S A
AATE L @18 ag o wwar 3 fE g oy
T g ww emT EROAT WA &

THE VICE-CHAIRMAN (SHRI S. 5.
MARISWAMY) : Your time is up.

ot o mgw | sce; AT & w7 wpom A1
A FIAT F |

SHRI U. K. LAKSHMANA GOWDA
(Mysore) : Sir, I approach this Budget with
mixed feelings. There are some welcome
features as against some which are not at all
conductive to ihe further economic growth of
the country and some which, in my opinion,
are positively contributory to the spiralling
inflation in the country. Sir, if you look at the
performance in the previous year, the first
statement of the Economic Survey is—

"There is no doubt that the overall rate of
economic growth in 1971-72 and 1972-73
has been unsatisfactory."

1 am net going into details; many hon.
Members on both sides of the House have
clearly indicated the position. With regard to
agricultural production, I would again quote
from the Economic*Survey—

"Agricultural production which rose by 7.3
per cent in 1970-71 declined by 1.7 per
cent in 1971-72. Increased output of raw
cottan and raw jute was more than by a fall
in the production of foodgrains, oilseeds
and sugarcane."

This is the performance in the agricultural
field. Sir, I do admit that we had a very
difficult year last year with the drought
situation prevailing, and to a certain extent
this is quite understandable that there is a
shortfall in agricultural production. But if we
go into the industrial production, there has
been some improvement.
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"Industrial production went up by 6.6
per cent in 1969-70 and by 2.5 per cent in
1970-71. In 1971-72 the growth rate was
4.5 per cent. Industrial production
increased sharply during the first five
months of 1972-73;"

The index which is quoted for April-
August 1972 shows an increase of 7 per
cent. Over the Ievel reached in the corres-
ponding period of 1971. This is a substantial
increase I do admit. But, Sir, even if the
industrial production has risen in the last
year this may not enthuse us very much
because the Fourth Pan is clear that the
growth rate was only 4.5 per cent. In the first
three years and went up to 7 per cent only
last year, p gainst a targetted growth of 8-10
per cent. With only one year to complete the
Plan the industrial performance in my view
may not be big enough to balance the lapses
of the previous several years.

Again, in the core sector of steel ana
fertiliser there has been heavy shortfall
necessitating heavy imports in fertiliser and
steel which will be a further heavy drain on
our meagre foreign exchange. So, Sir, taking
this into consideration it will be very unreal
and unwise for us to expect that industrial
production will be raised to the extent
necessary to arrest inflation and spiralling of
prices.

Sir, I do admit that Mr. Chavan and the
Finance Minister have tried to keep the
deficit in 1973-74 to one of the lowest in
several previous years. It is a commendable
effort. Also they have made considerable
effort at resources mobilisation providing
for substantial rise in the Plan allocation.
Also, Sir, they have put forth something for
financing the Fifth Plan which is really
commendable.

The Central deficit for 1972-73 is likely
jo be over Rs. 550 crores for the previous
year in spite of taking into consideration the
unexpected additional receipts of nearly Rs.
45Q crores. So, Sir, the deficit for 1973-74
at current rates of taxation would be about
Rs. 335 crores; and a commendable attempt
has been made to bridge the
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gap and bring this down. But this additional
taxation of Rs. 292 crores is quite con-
siderable. Out of that about Rs. 250 crores is
proposed to be in the Central sphere. That,
again, is a very substantial figure, and I am
sure net tax burden in spite of the withdrawal
of the Bangla Desh refugee relief taxation,
which amounts to nearly Rs. 70 crores, is
quite  substantial to be taken into
consideration. I am sure this will result in
inflationary tendencies. Direct taxes, of
course, have been somehow kept at Rs. 18
crores out of which the Central share is going
to be about Rs. 14 crore;. The excise duties
which amount to Rs. 118 crores, of whih
Rs.80 crores will be in the Central Share, are
also quite heavy ani impose a burden on the
common consumption items. The custcms
duties will be another Rs. 150 crores. In all
the net ta\;.iion will be Rs. 250 crores leaving
a deficit of Rs. 85 crores. If this deficit had
been left at Rs. 85 crores we vouid have been
quite happy about it. But, unfortunately, the
circumstances are quite different.

This deficit of Rs. 85 crores is not likely, in
my view, to remain where it is. As the
Minister itself has admitled, the Pay
Commission's recommendations will be the
first additional burden which might put it up
by another Rs. 150 crores. Apart from this, if
we look at the 1973-74 Budgets of many of
the States—I think 10 or 11 States have come
out with their Budgets— they have all come
out with deficit Budgets. On a rough
calculation of the Budgets of these 10 or 11
States, it will work out to about Rs. 245
crores. Except Tamil Nadu which has shown
a very smal! surplus of Rs. 49 lakhs, all the
other States have shown a deficit. And all of
them have retained the Bangladesh levies.
The total tax effort from them has been to the
tune of only Rs. 55 crores which falls far
short of even their commitments in regard to
mobilisation of resources for the Plan period.
So, it is quite a dismal picture. I am saying
this to point out that additional drawings will
have to be made by them from the Centre,
resulting in further inflation in
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[Shri U. K. Lakshmana Gowda] the
country. Deprived of the overdraft
facilities—of course, some alternative
arrangement was made for them to borrow
or by v/ay of grants-in-aid and so on—the
States will have to bridge their budgetary
gaps by borrowing from ihe Centre in regard
to Central assistance ior drought relief, also
they have to resort to public borrowings,
which will also result in a heavier burden to
the common people. All these will certainly
add to the already prevailing inflationary
tendencies in the country and impose further
economic burdens.

Further, Sir, unfortunately the State
Budgets show substantial growth only in
non-development expenditure. Tbe develop-
ment expenditure had almost remained
stationary. For example, most of the States
have got commitments for revision of pay
and D.A., and increase in the administrative
expenditure. The U.P. Budget, ior instance,
shows a prevision of nearly 70 crores for
this purpose. Tnis, along with the Pay
Commission's report which will have a
chain reaction, will certainly be a further
burden on the Central Government's
resources. Sir, now that the Sixth Finance
Commission is sitting, most of the Suk's
have rot come out wi'.a their act'ial figures
of usource mo;)1!1- fttoti, and I if:i sure Mr.
Ganesh will have to IInd additional funds for
the States after the Sixth finance
Commission's Report comes out. <-'o, this
I'o'cit which th-y have commend-ably tried
to bring down (o Rs. 85 crores will naturally
be several times more than that. This is one
factor which I wanted tc place before my
friend, Mr. Ganesh. ,

Sir, the bulk of additional taxation, ir the
form of excise and customs duties, ha: fallen
on items like petrol, cigarettes, steel and
many other items which are necessar} for
the economic growth in the country We
cannot say that petrol will be usee only by
the affluent sections. Whatevei statement we
may make, it is sure to pm up the cost of
transport and it will be i burden on the
common man. There are scooters, there are
auto-rickshaws and sc
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many other vehicles, and this will also re-
sult in additional consumption of diesel oil
which is cheaper but which is hard to get in
the country. So I am not very happy with
the continuous increase in duty on items
like petrol. The duty on steel and other
items which are necessary for construction
and development in the country, has also
gone up, and this is sure to put up the cost
of industrial construction and
development considerably.

Then about fertilizers there have
been 4 p.nt. already heavy shortfalls in
production

and we have to import more and
more. There is going to be import duty and
there is also excise duty on fertilizers. There
may be an increase in the fertilizer purchase
tax and so on. All this increase will certainly
put up the cost of agricultural products. I
would have been very happy if Mr. Chavan
or Mr. Ganesh had considered reducing at
least the duties which have been on it, 10 to
15 per cent i.e. 5 per cent imposed last year
and 10 per cent earlier, so that it could bring
down the cost of agricultural input. I do
appreciate that they have provided nearly
Rs. 130 crores in 1972-73 Plan for
additional fertilizer factories and
improvements to the existing factories. That
is a commendable effort. I would request
that some effort should be made to bring
down the cost of these items which are the
major input in agricultural sector.

Then there are auxiliary duties on imports
of materials like machine parts, spare parts
for vehicles, etc. which are also to the extent
of nearly Rs. 40 crores. This is sure to have
a chain reaction on the maintenance of
machinery, whether it is for transport or for
industries or for agriculture in this country.
And this factor will surely contribute in
brining in inflationary tendencies in the
agricultural sector. I cannot understand to
what extent the measures which have been
brought in now will achieve the tasks set
forth in Part A of the honourable Finance
Minister's Speech, namely, containment of
inflationary pressures, increase in savi«Bs
and investments and also greater
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viability on exports and balance of pay-
ments front and higher employment. Of
course, | do congratulate th*: Government.
They have provided some Rs. IOO crores
for unemployment. Even though it is a very
small figure, at least an effort is being
made. Even though an sffort is being made
against inflation by keeping the deficit to
Rs. 85 crores, today they have resorted to a
massive dose of indirect taxation and the
cost push effect of this will certainly be felt
both in agricultural and in industrial sector.
This is sure to happen. Unfortunately, not
much has been done for savings except
some concessions for life insurance and
provident fund. They are only token
gestures. And the only other gesture that |
can see is that they have not increased the
income-tax rates in general. 1 would have
liked in this context if they had mad2 some
provision or at least some concessions—
when they have made some provision for
provident fund and life insurance—with
regard to reliefs which are given for
investment in banks, shares etc. Now, it
would have been better if the tax-free limit
of Rs. 3000 on inteiest and dividends had
been raised to id least Rs. 5000 and that
would have given considerable relief to the
middle class people. On '"balance of
payments front I Wave a few suggestions to
make. The combination of higher import
duties and exports and auxiliary duties and
the lower value of the rupee in the
international market will definitely add to
the project costs and will add to the cost
push and the nigh cost economy of our
industrial production. This warning was
contained in the Economic Survey Report
as well and not much consideration seems to
have been given to it as they were interested
only in raising levenues and bringing down
the deficits.

Import duty of 10 per cent of the value of
all imports will act as a restraint on imports
and will incourage import substitution. That
I could understand. But what has the budget
done for the exports ? This is one question
1 would like to ask Shri Ganesh. According
to me not much has been done to the
exports at all. Even the export duty on our
traditional exports like
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jute, coffee and tea has been kept there even
though the exporters of these items have
been asking for its removal. The cost of
production of these items has pone higher
and higher because the prices of inputs,
whether we import them or manufacture
indigenously here, have gone up. The cost of
production is so high that I am afraid, if we
do not control it, we are going to lose our
competitive position in ihe inta-national
market. There has been enormous increase
in the production of tea and coffee in the last
few years. But export capacity and our
competitiveness have been curtailed mainly
because our cost of production is steadily
going up. Some effort should be made to see
that we get the necessary inputs at
reasonable cost so that we have a better
competitive capacity in international market.
Otherwise all this effort at savings and
import substitution will not at all help the
traditional exports to compete in the
international market. 1 would request Shri
Ganesh to look into this particularly because
several representations have been made in
this regard.

One other point I would iike to mention
with regard to direct taxes is about the Raj
Committee's recommendation and the partial
merger, for the rate purposes, of the
agricultural income and the non-agricultural
income. 1 am not against this. As has been
slated many times, there is a case for this.
But if we take into consideration many of
the States, particularly the southern Stales of
Kerala, Mysore and Madras, there is
agricultural income tax tht rates of which are
quite high. In fact the exemption limits there
also are exactly on the line of the Cential
Income 'lax Act, Rs. 5,000. In Kerala, for
instance, it goes even upto 75 per cent for
corporate sector whereas in the Central
Income Tax Act, it never goes beyond 55
per cent. In the first instance, I would like
Shri Ganesh to clarify how they are going to
assess agricultural income in order to club it
with the non-agricultural income to derive
the total income. In a State like Gujarat,
people might be growing tobacco and other
agricultural commodities. There is no agri-
cultural income tax there. How arc the
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[Shri U. K. Lakshmana Gowda]
going to determine the rate because the
total figure will have to be calculated? I
do understand the idea with which this
was brought.

lakhs of

non-agricultural in6ome, he will show Rs. 2
lakhs out of it as agricultural income which
is not taxable and to that extent the tax
revenue is lost to the Government. To
prevent this, this new scheme is being
introduced. But the difficulty here is this.
Suppose I have Rs. 1 lakh of agricultural
income, on which the tax incidence in Mad-
ras or Mysore will be about Rs 38,000. I
have another Rs. 25,000 as non-agricultural
income on which I am paying say about Rs.
3,000 central income tax. If you club these
two, after deducting Rs. 5,000 which is
exempted, the amount to which the new rate
is applicable is for Rs. 1,20,000 which
means that most of my non-agricultural
income of Rs. 25,000 will be taken away as
tax. I am putting forward this point because
as an agriculturist one has to husband all the
resources for years and put the savings in a
bank—say in a nationalised bank—to get 7
per cent interest on investment to give this
Rs 25,000 non-agricultural income. If that is
clubbed with ones agricultural income, the
whole purpose of giving facilities and
incentives fc- saving is lost.

a person has about Rs. 4

This is a matter which I would like my
friend, Shri Ganesh, to consider, because this
immediately affects the Southern States
where they have plantations, where the
agricultural income is taxable and where the
rate of Agricultural income Tax over one
lakh of rupees varies from 60 per cent to 75
per cent. I would be very happy if the
Finance  Minister can  give  some
consideration to it so that some relief will be
provided to such of the people who are
already paying heavy agricultural income tax
compared to those who do not pay.

SHRI MAHAVIR TYAGI: (Uttar Pra-
desh) I am of the impression that it will have
to be deducted first before they calculate.
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SHRI U. K. LAKSHMANA G6WDA : It
is not that way. As I can understand from the
explanatory note, both agricultural and non
agricultural incomes will be clubbed together
and the first five thousand rupees will be a
nil-tax slab in the non-agricultural income
and the balance taxable at rates applicable to
clubbed income. There. is no specific
provision to exempt the agricultural income-
tax already paid. I am against this. I am only
saying that such a provision will give a relief
to those who are already paying the agricul-
tural income-tax and will also be an incentive
to those other States who want to go in for the
agricultural income-tax.

My other point is with regard to the
provision made of Rs. 130 crores for food
subsidies. - Sir, with regard to the taking over
of the wholesale foodgrains trade, I am not
against that Sir, because the Government
profess they are bringing forward this
proposal to see that the producer gets a good
price, the consumer gets a steady supply and
that there will be certainty of supplies to all
areas. If this is what Government is aiming at
certainly there is no objection. But, Sir, what
I am saying is that at present we are ill-
equipped to take up such a huge commercial
undertaking. Suppose in the urban areas you
have to feed 80 per cent to 100 per cent of the
population from the stocks, in a normal year,
then in rural areas in a year in which there is a
poor crop, at least 75 per cent of rural
population also will have to be supplied from
the surplus areas. So, for this, Sir, the
procurement and distribution machinery is
not available and this is my objection. If it is
a city and if there is a shortage then there will
be demonstrations and Government can rush
supplies. But, in rural areas the poor villagers
will have to go to the tehsildar to complain
and they will have to walk nearly ten to
fifteen miles to do this. These practical
difficulties are there. This taking over can be
done more smoothly in a year when surplus
supplies would be available throughout the
country, not in a year in
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which there is such a shortage of foodgrains
and this will surely create great difficulties lo
consumers and lead to administrative
corruption.

With these words, Sir, I conclude my
speech on the Budget.

SHRI DHARAMCHAND JAIN (Bihar):
Mr. Vice-Chairman, Sir, I must congratulate
the Finance Minister for having presented a
balanced Budget. The honourable Minister has
not taken care to give any incentive for setting
up new industries in the backward areas. As
the Minister is aware, the development of
backward areas has not received due
consideration from his Ministry. As a matter
of fact, he should give incentives to the new
industries to be set up in these backward areas
where mostly the backward people and the
tribal people stay so that they are given
employment and benefit also to a greater
extent comes to them and the State exchequer.

The second thing is the tax benefits to the
industries to be set up by the adivasis and the
Scheduled Caste people so lhat Ifie monopoly
and the big money houses are checked to a
great exten!.

Another point. Sir, is about the so-called
black money running in the market. If the
Finance Minister really wants the black
money to come out, he should give some sort
of incentives for setting up industries in the
backward areas so that the industries can
come up there and probably he would have to
give some concession by not asking them
from where the money came for investment. It
may not be to The tune of some crores, but it
may be a few lakhs or something like that.

The other point T want to mention is that
the maximum Income-Tax should nol exceed
65 per cent.

If this is brought, black money will nol be
there.

The Income-tax Rules and Wealth-tas
Rules are very much complicated. Thei
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should be simplified for the convenience of
administration and assessees.

There has been no proposal about the price
freeze. The Government should consider
about the price freeze so that they can also
think about implementing the wage freeze
idea.

The taxation officers treat the assessees,
when they go to them, just like cheats ind they
behave like zamhulurs or Maharajas. This is
the general approach of the taxation officers
all over India. This is nothing new. When a
layman goes to them for some advice, they
just say: Go and wait. The man has to wail for
two or three hours. And where do They sit0
lust near the chaprasis, who may be getting
ten rupees or a hundred rupees. This is the
state of affairs in almost all such offices all
over India. I have personal experience of
many States I visited. I have seen this going
on. And in spite of the fact that things are
brought to the notice of the administration and
Commissioners. they inst don't care; they have
no time to take care of such things because
they are all busy otherwise. That is what is
what uoing on.

The Government should also think about
taking over certain important industries just
like Tobacco industry or Motor industry,
specially the trucks unit. As you may be
aware. Sir. the Tatas have increased the price
of their trucks during tfie last Iwo years at Rs.
29,000. From where do they get the approval?
Nobody knows. But they have increased their
price. Thaiis the position...

SHRI PRFM MANOHAR (Uttar Pradesh):
But they have maintained their policy...

SHRI DHARAMCHAND JAIN : At what
cost.'

SHR1I PREM MANOHAR : They have
contributed to your funds also...
SHRI MAHAVIR TYAGI: Contributed

lakhs of rupees to their election funds...
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SHRI DHARAMCHAND JAIN : May
be to you...

SHRI PREM MANOHAR : They have
contributed to your funds...

SHRI DHARAMCHAND JAIN . You
are now one of the richest men nowadays.

Then, about tyre companies also, the
price of tyres in the open market is about
Rs. 3000 as against the ruling price of Rs.
1900 or Rs. 2000. The manufacturers are
doing this in collusion with the tyre-dealers.

Nationalization of the cement industry is
also very important.

Then, the Finance Minister has com-
pletely ignored the liquor industry. 1 don't
know whether he wants more and more
people to drink more and more liquor, so
that the liquor industry may benefit. The
Finance Ministry should do some re-think-
ing on this.

Another thing. The various public sector
undertakings have a different structure of
pay and allowances. This actually creates
an imbalance between the employees of
different undertakings—because of
disparity. This should be rationalized.

Public sector undertakings must run like
business houses, and not as Government
departments, so that the big losses which
they are incurring can be minimised. I don't
think it can be stopped; but it can be
minimized. The incentive is not there for
them, because they get their salaries on the
Ist of every month. It is nobody's business
whether the thing runs efficiently or not.

Then, rise in the duty on petrol and
stainless steel is not at all justified. Actual-
ly, by this all classes of people have been
affected. Specially, stainless steel is mostly
used by the common people nowadays—
utensils and other things. Duty on stainless
steel should be reduced.
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The Finance Ministry should put a ceiling
on dividends to be declared by companies, so
that the profit beyond a certain limit, after the
ceiling, can be invested for the purpose of
expansion in that industry.

The Finance Ministry should also think
about reducing the administrative
expenditure at all levels. The administrative
expenditure at all levels is increasing. As a
matter of fact, if I am not wrong, the State of
Bihar is having 107 per cent administrative
expenditure. J have no idea about the other
States.

As you know, Sir, this demand for sepa-
rate States is coming up every now and then.
The other day also, there was a
demonstration before the Prime Minister. 1
also met the Prime Minister today. This
cannot be stopped because the imbalances
are great. The Adivasis and Ofher poor
people are suffering. The big city people do
not have any idea of how ihey live. J went to
a block where 35 people died after eating the
leaves. 1 asked the Civil Suriseon. He said
they were not starvation deaths. I asked him
how he could describe starvation deaths.
They had nothing to eat

SHRI MAHAVIR TYAGI . Where was it?

SHR1 DHARAMCHAND IAIN : It was in
the district of Singhbhum in the State of
Bihar. I have brought it to the notice of the
Government.

Education system also needs consideration
ctf the Government, especially in tbe back-
ward areas. Mostly the boys are getting
education up to 2nd or 4th class. The girls
are not getting any facilities. The disparity is
growing between the boys and girls. 1 do not
know what is going to happen in course of
time.

My hon. friends from both sides of the
House have taken care of the other points
and 1 need not go into them. So, with this I
conclude.
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SHRI1 V. V. SWAMINATHAN (Tamil
Nadu) : Mr. Vice-Chairman, Sir, as my pre-
vious speaker said, some 11 States have laid
their budgets showing deficits and it is only
lamil Nadu which has laid a surplus budget.
Even though the surplus is small, what is
surprising is that none of the tl States ruled
by Congress in the country could present
even that small surplus Budget, and we
have to see that there arc certain features
which deserve mention in this august
House.

1 would have straightaway welcomed tne
deficit budget of this Government if the
final deficit is really confined to 85 crores.
Every year we see that the estimated deficit
is exceeded. This is what we have seen in
(he current year and this is what is going io
happen in (he i next year also. The
Governmen! says that it is going to accept
the recommendations of the Third Pay
Commission. If they are accepted, then
there will be another deficit of ne-'irly 200
crores. Where will we go for these 200
crores ? It will be added to the estimated
deficit of 85 crores. Therefore, the total
deficit will be 285 crores.

There are no positive measures to see
how the inflation is going to be tackled. I
will welcome this budget if there are any
positive measures or signs to tackle the
black money. According to the Wanchoo
Committee, 7,000 crores of rupees worth of
black money is in circulation and it is run-
ning as a parallel budget. There is no
proposal in the budget for tackling this
black money. The Government has not
accepted the recommendations of the Wan-
choo Committee and they are hesitating to
accept its recommendations. Not only that,
if the Opposition parties criticise the Gov-
ernment, they are found we fault with. 1
would submit to the Treasury Benches that
they have a unique opportunity, especially
after the 1970-71 elections. Thfe masses
gave you a massive mandate and the Prime
Minister has got a very rare opportunity
that any political leader can have in any
country. Even after that people have said in
unequivocal terms and have given the green
signal to you to go ahead with the

[14 MARCH 1973]

1973-74 242

progressive measures ; you have not imple-
mented ihe progressive measures. But you
are trying to find fault with the opposition
parties. None of the opposition parties stood
in your way of bringing in piogrcssive
legislations or their implementation. We
were all with you when you brought about
the nationalisation of banks and the 25th to
29th amendments to the Constitution. But.
what happened actually?

Even after the nationalisation of banks we
see that 75 private banks monopoly houses
control 53 per cent of the assets of the non-
banking private sector. Even the LIC is
giving moie loans only to the monopoly
houses ; even the State and Centra; financial
institutions are giving more assistance to the
private secto—whereas Commission after
Commission has said that the private sector
was not job-oriented nor production-oriented
but only works on the principle of producing
more profits with minimum production.
Aiso. these private projects are not investing
much money in the capital investments.
Even then you have failed to prevent the
public finance institutions from giving
increased aid to the private sector. What was
the condition on the eve of the bank
nationalisation in 1969 continues even
today. And when we ask as to what is the
remedy for all these maladies you say that
you are planning.

We have already completed three Plans
and we arc in the last year of the fourth Plan
and at the Approach of the Fifth Plan. And
what does our Planning Minister say ? Even
after the exit of Mr. Subra-maniam. The
previous Planning Minister, the present
Planning Minister is not able to assure The
people and infuse much courage and
confidence in them that we can face the
difficult days ahead. The approach to the
Fifth Plan says : "It may take another 30 to
50 years for the poorer sections of people to
reach the minimum consumption level." It
may take even centuries. Perhaps we will
not be able to see tha; perhaps our sons or
even our sons' sons may have to live to see
il and say whether it is a truth or not,
whether the promises have been fulfilled. It
is not a scientific planning, you simply say
that you are planning and
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[Shri V. V. Swaminathan] when
wou say "We arc planning 1 am reminded
of the incident when the child cries its
mother shows the moon or the father shows
some toy fruit. Yon have failed to
implement the Plan. You have | failed to
have proper scientific Plans in this country
because, even after four successive Plans,
even after 20 years of planning. The problem
of unemployment is not solved.

The estimate of five million odd unemp-
loyed at ihe end of the fovnih 5-year Plan
has now increased to 37 millions ano. some
25 or 28 million people live below the
poverty line. They are not able to get a
square meal a day in this country. And even
in this budget you say that you have
allotted Rs. IOO crores to solve unemploy-
ment. Il works out io about Rs. 150 each
per month for live lakhs of people per year.
Where is 37 million and where is 5 lakhs ?
It is not actually job creation or solving
the problem. It is just giving doles to the
unemployed,

The previous speaker said thai many
States or almost all the States which are run
by (he party in the Treasury Benches are
submitting deficit budgets. Why ? It is high
time this Government considers how
measures can be taken to prevent dentil
budgets. When we are facing 10 per cent
inflation we must present surplus bud-gels
but we are going on presenting deficit
budgets at the Centre and in almost all The
States

1 will just mention what the Chief Minis-
ter of Tamil Nadn, Dr. Karunanidhi has
said before the Sixth Finance Commission ;
what he said when he presented (he Budget
of Tamil Nadu deserves mention. He has
recommended to the Sixth Finance Commis-
sion that :

"The debt burden of (he Slates should be
reduced ; the base of divisible taxes should
be enlarged 'Corporation Tax' which is
primarily an income tax should be brought
into the divisible pool ; the percentage of
excise shared by Ihe States should be
increased Io 50 per cent."

He has recommended it for all the
Stales— nol for his own State alone.
Steps must
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be tak ii io implement (hose recommenda-
lions. Whichever party m;iy be sitting in the
Treasurj Benches, whoever may be ruling,
in various States in the interests of the nation
as a whore we must make the States
economically viable and see tfiat they
stand on thcit own legs but not lean much
on the (i-niie. If the States are so terribly
weak financially then the Centre must go to
assist such States. In respect of the
assistance to the States, in respect of Tamil
Nadu [ want to submit that the population of
Tamil Nadu is 75% of the total country's
population, but the loan given to Tamil
Nadu is dwindling from Plan to Plan. I will
bring to the notice of this House that in the
First Plan t'ne State Government of Tamil
Nadu was getting 10.8 per cent. It became 9
per cent in the Second Plan and it came
down further in the Third Plan to 7.4 per
cent. Finally it has dwindled down to 4.4 per
cent in the Fourth Plan. In the whole of the
Fourth Plan it is only the Salem Steel Plant
that has been sanctioned Ior Tamil Nadu.
Out of a total investment for the year 1972-
73 of Rs. 686 crores, Tamil Nadu is to get
only Rs. 20 crores. It is a step-motherly
treatment. I request the Government to give
serious consideration for sanctioning more
public projects in Tamil Nadu,

The re is a proposal in the Budget to get an
additional amount of Rs. 293 by way of new
taxation. Out of this amount, all the States
put cogether will get only Rs. 42 crores. The
rest of the amount Rs. 250 crores goes to the
Centre. The Centre stands to be F.-ncfited
by this new taxation.

Then, there is no mention either in the
Economic Survey or in the Finance Minis-
ter's speech about the price rise or how to
light inflation in this country. Often, the
policy of the Government is professed to be
to help the poor people, farmers and
weavers but in respect of weavers I want (o
submit that the Tamil Nadu Government is
pressing the Central Government to reserve
production of dhoties, sarees, lowcls. bed-
sheets and bedspreads exclusively  for
handloom industry and also to
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simplify the rules so as to make this re-
servation easily enforceable. But it is to be
regretted that the Government of India
have not taken so far any action on this.

Another thing that I would like to bring
to your notice is that it is only Tamil Nadu
where we have been actually implementing
the real socialist resolutions, socialist
policies. It is the only State where we are
going to make ihe tillers the owners of the
land. We are going to create Tenants and
Farmers Corporation to help the tillers to
own the land. We are going to construct
some 80,000 houses for Harijans. We are
very much going ahead with the socialist
legislations and the Central Government
must come forward to help Tamil Nadu by
not only aid but also in sanctioning the
projects. For example, we have been
repeatedly asking for Sethusamudram
project to be sanctioned. My colleague. Mr.
Rofaye. was also pressing for this. There is
a great defence and coastal trade potential.
Therefore, at least the Sethusamudram
project can be included in the Fifth Plan.
The other day, I was told that Mr. Rao. the
Minister for Irrigation and Power, told that
unless this Sethusamudram project is
implemented, the Government could nol
think of setting up any thermal plant in
Tuticorin. This is because, there are not
facilities for ships to carry coal there. Even
for defence and other purposes, the Sethu-
samudram project has to be implemented
immediately. Also near Tuticorin, the In-
dustrial Refinery and the Petrol-Chemical
Complex Refractories at Salem etc. have to
be sanctioned by the Centre.

Sometimes, it is said that the Opposition
parties are not cooperating and are less
patriotic. I request : Do not under-esti-mate
the determinations of the people. People
are ready, they are prepared to do or die for
the economic progress of the eountry, not
that the Opposition Parties are not willing
to contribute the might in the interest of the
country. They are certain to do it, we are
certain to do it. But what is not certain is if
the Government wiil be able to give
correct lead in
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overcoming the hardships. This we can judge
only by the results, by the performance of the
Government. Even after getting the
massive mandate, yov have failed to wipe out
poverty, you have failed to provide
employment for millions of people, you have
failed to cut down inflation and vou have
failed to stop the i ising prices in this
country. Tt is said that the total damages due
to cyclone floods etc. amount to Rs. 631
crores in 1971. The Government says this
drought, flood, cyclone and other things are
natural phenomena. The total damage is of
the order of Rs. 631 crores in 1971; T think
this has not happened in any country in the
world. But the point is what steps has the
Government taken to curb floods and deal
with such calamities. You have not taken any
steps to deepen the rivers, and put up
embankments etc. In olden days the Kings in
Tamil Nadu and other places have created
new rivers; they have put up embankments.
This will not only create employment
opportunities but will also help to increase
agricultural production. There is drought in
14 States. I am told Sir, out of nearly 1356
million acre feet of annual water flow in the
country we have tapped less than 6 per cent.
Even if we put through all ihe irrigation
projects at present our economic utilisation
of all rivers would not exceed more than 15
per cent. So we must have more irrigation
projects, major and minor, flood control
projects and deep tubewells if we want to
increase production. Members have referred
to The problem of fertiliser. We have been
asking the Central Government to give us
fertilisers. We wanted 2.74 lakh tonnes of
fertiliser in terms of nitrogen but we have
been given only 1.33 lakh tonnes. If Punjab r
id Haryana produce more wheat and give it
to other States it is Tamil Nadu which
produces more rice and gives it to other sister
States. It is high time to think of setting up
more fertiliser factories and making chemical
fertilisers available to the people at cheap
rates. The prices of fertilisers and also of
pump sets must be reduced,
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[Shri V. V. Swaminathan] With
reference to the Third Pay Commission I
would like to say that it is going to affect all
the States which have already submitted
deficit Budgets. It is for the Central
Government to call all the Chief Ministers
and consult them before they implement the
recommendations of the Third Pay
Commission. [ do not find any reason why
there should be this vast difference between
the pay and allowances of the Central
Government employees and of the State
Government employees. Both are living in
the same State and in the same place but
one gets more pay and allowances than the
other and that is the cause of a lot of
irritation between the two categories of
workers. It is high time, as a socialist
policy, to consider a uniform pay scale
applicable to all. If the recommendations of
the Third Pay Commission are to be
implemented by the other States then the
Central Government must come forwaid
with financial help for the States.

I want to invite the attention of the
Finance Minister to one thing. How is it that
the LIC. the nationalised banks and the
public tinnncial institutions go on helping
the monopoly houses? Why do you hesitate
Io take over the monopoly houses'.' Instead
of presenting a deficit Budget you can as
well take over the monopoly houses and you
can convert all the loans given to these
monopoly houses into equity. You are not
doing it. You are unable to help the poor to
make both ends meet because you have not
taken any steps to deconcentrate the
economic concentration so that the people
can get the benefit. Some seventy-five
monopoly houses are controlling more than
50 per cent of the wealth of the country.
You are not deliberately doing it, you are
not implementing the recommendations of
Dutt Committee —Wanchoo Committee and
you are finding fault only with the
Opposition that they are not co-operating in
implementing such legislation. This is alibi.
So, Sir, as I have already said, our people
are not lacking in patriotism. In times of
crisis, when there was a confrontation by
Pakistan against India, we, the people, rose
and the nation rose and magnificiently
responded.
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Woc even helped in Bangladesh's liberation,
but we are unable to achieve victory in the
war against poverty, because the people
have lost fault in the Plans as practised by
the present Government. The Government
must set an example. The Government must
adopt measures of austerity. Even in ancient
India there were only 56 kings, but we are
now having nearly sixty or sixty-one Chota
kings as Ministers. They are not reducing
the number. Even when there was a reshuffle
and there was an increase in the number of
Ministers, they have droppel one Minister
from Tamil Nadu. They have nol appointed
a Minister in place of the one who was
dropped from the Cabinet. I would request
that the strength of The Cabinet must be
reduced. They must go on implementing the
progressive policies and take over the
monopoly houses. They must practise
everything for the welfare of the country. As
1 have already said, the Prime Minister has
had an unprecedented mandate which even
her father did not receive after inde-
pendence. She has a rare opportunity to
reform the country. Even she said the ether
day that as a Messiah she had some dreams
and unless those dreams were fulfilled she
would not step down. We want that she
shouid not become 'a god that failed us'.
Only she must fulfil the aspirations of the
Nation and ambitions of the poor people.

SHRI ABU ABRAHAM (Nominated):
Mr. Vice-Chairman, Sir, I intended to take
part in this discussion not because I have
any expert v'ews on the Budget to contri-
bute to this House, but because I thought
this might be an appropriate occasion to
discuss a few issues which do not normally
get a hearing in a debate of this nature but
are nevertheless, in my view, important.
The subject that has dominated the lives of
most people in this country during the last
year has been food. Largely because of the
drought and because of some of the side
effects ot the war in Bangladesh the food
situation reached a point of crisis during the
last vear and we are still not safely out of it.
It has been an educative experience for the
country because it has shown
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us how vulnerable we still are to sudden
changes in climatic conditions. Although
we have made enormous progress in the
last ten or fifteen years in the production
of food and in finding new methods of
producing food, we found that all these
efforts are still inadequate if nature does
not behave normally. Therefore, 1 feel
that no amount of money is truly adequate
in a Budget for research on new methods
of producing food and exploring the avail
ability of new types of foods. What comes
to my mind immediately is the fact that
we still have not produced a revolution in
the vast oceans around our countiy com
parable to the green revolution we have had
on land. The Soviet scientist Prof. Pokrov-
sky, who is the head of
the food institute of the Academy
of Medicine in the USSR, recently wrote an
article in a newspaper in which he called for
developing a Blue Revolution, that is to
say, a revolution in. the sea. He  was
suggesting that it is time now to begin
large scale scientific breeding of the most
productive species of fish and sea-creatures
and to establish under-sea
farming grounds. I am only mentioning
this idea as one of many possibilities which
science has opened up to the world and
which the under-developed nations more
than others ought to take up ina  serious
manner. There are a few other  practical
things which we, in this country, should
attend to immediately to improve the food
situation. = The Prime Minister recently
spoke of the need to change the food habits
ol the people, implying, I suppose, that
people should learn to eat a larger
variety ol food. As a people, we are
prone to more food-prejudices than any
other people ir the world, and the most
important effor in the matter of changing the
food habit: should be in removing the
taboos concern ing  food. Very often
food  habits coulc be changed by
making certain types o foods more easily
available in certain areas For instance, |
have noticed in Delhi am other northern
Indian towns much mor fish being eaten
today than 20 years age This is because
fish is more easily avail able here, being
flown from the west coas and Calcutta in
planes, but if there are fas
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train services with cold storage equipment,
ir.uch more fish can be made available more
cheaply in the interior regions of the country.

But there are certain prejudices which are
more difficult to remove in our country.
Prejudice against beef is one such, which is
going to be very hard to change, though 1
notice from personal experience that quite a
few of my Brahmin friends have taken to
eating beef. I am not suggesting that anyone
in this country should be compelled to eat
anything that he does not want to eat, but at
the same time I find it an intolerable
interference in the liberty of an individual
when he is not allowed to eat certain tyoes of
foods which he wants to eat. If sufficient
public opinion is aroused on this subject
without creating violence or unpleasantness it
will be possible, I think, in the long run, to
remove some of these prejudices, which this
country can least afford to have under the
present conditions.

1 read the other day in a Bangalore news-
paper that the Chief Minister of Mysore in a
public speech at Bangalore recommended the
eating of beef. In the drought areas of
Mysore, like Gulbarga, I was told during a
recent visit to the State that the villagers were
selling their cattle for a handful of grain or for
as little as two or three rupees. The Chief
Minister of Mysore, may have been thinking
of such cases when he spoke about eating
beef as one way of meeting our food scarcity.

There is another person I can mentioa in
this connection. That is my friend ".Ir. Gora of
Vijayawada, who runs an athiest centre and
organises periodical beef and pork parlies
which are attended by many Brahmins as well
as Harijans. Sir. I am not a religious person,
and I hope I am not offending anybody's
sentiments. But I think it is essential that
those who are concerned with public opinion
should discuss openly and frankly these
delicate subjects which [.re bound up with
religious inks and regulations. We can call
ourselves a true secular State only if we can
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such matters rationally, without
arousing passions.

There is also the question oi wastage. It has
been said recently by certain experts who
have studied our food problem that if only
we had avoided wastage we should not have
to be importing food from abroad at this
time. At a recent meeting of the Indian
Council of Agricultural Research, it was
stated that India lost 9.3 million tonnes of
foodgrains because of storage in moist
conditions; 3.5 million tonnes eaten by rats
and birds and 2.3 million tonnes destroyed
by insects.

The quesion of pests also, unfortunately
ior us in India, often involves region. There
is, for instance a well-known temple in Ra-
jasthan where rates are regularly fed. And
there are other wasteful practices in various
oiher temples in this country.

When I asked a question the other day in
this House on the subject of rats, the
Minister of State for Food, Mr. Shinde,
objected that it was not connected with the
main question which was about storage.
Now, how can any storage be efficient in a
country where pests are actually bred?
Sooner or later, the enlightened public in
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ihis country, and the Government, will have
to lack le this problem. There is no reason
why we should not start doing it now. There
are other types of wastages like wastage of
water due to leaks and defective joints, it
was reported recently thai the wastage of
filtered drinking water comes to between
20—40  million gallons of daily
consumption in the various States. The
water wastage in 11 major States in India is
estimated to be 162 million gallons against a
daily supply of 651 million gallons. In Delhi
it is estimated that 42 million gallons of
water is wasted daily, thiit is, a quarter of
the total water supply of 170 million gallons
a day. Especially in a year of drought this is
a colossal amount. If these figures are right
and if this is the pattern of wastage, the
Government ought to treat these problems
as those demanding high priority.

Thank you, Sir.

THE VICECHAIRMAN (SHRI S. S. MA
KISWA MY): The House stands adjourned
till 11 A.M. tomorrow.

The House then adjourned at
fifty-one minutes past four of the
clock till eleven of the clock ot!
Thursday, the 15th March. 1973.
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